
Notification No. 17l202l State Tax, (Rate)
No. GST/24I201 7/Vol-l Dated Itanagar, the I grh November. 202 I

In exercise ol the powers conrerred by sub-section (5) of section 9 of the Arunachal
Pradesh Goods and Services Tax Act, 2or7 (07 of 2017), the State Govemment. on the
recommendations or the Councir. hereby nrakes the folrowing amendments ru(her to amend
the notification of the Government of Arunachal pradesh, r,epafiment of rax. Excise &
Narcotics. No.17r20r7- State Tax (Rate). dated the 2gth .rune. 2017. published in rhe Gazetteof Arunachal Pradesh, Extraordinary, No. l7g, Vol. XXIV, Naharlagun, Frirtay, .lune 30.
201 7, vide file no. GST/23/2017 . dated the 2gth June, 20 I 7, namely:-

l. In the notification,-

(i) in claLrse (i), for the words "and motor cycle;',, the words .,, motor cycle, omnibus or any
other motor vehicle:" shall be substituted;

(ii) afier clause (iii), the follor.ving clause shall be inserted, namely:-

"(iv) supply of restaurant service other than the services supplied by restaurant, eating
joints etc. Iocated at specified premises.'.

2. In the said notification, in Explanation. _

(i) in item (b). lbr the words. brackets, numbers and figures ..and ..moror cycle,'shalr have the
same meanings as assigned to them respectively in clauses (22), (25) and (26) ofsection 2 0r
the Motor vehicle Act. 1 9gs (59 of l ggg).", the words, brackets, numbers and figures ..,.
motor cycle, motor vehicle and om,ibus shall have the same meanings as assigned to them
respectively in clauses (22), (25), (27), (2g) and (29) ol section 2 of the Motor vehicre Act,
1988 (59 of 1988)." shall be substitured;

(ii) after item (b), the lollowing sl.rall be ir.rserted namely, -

"(c) specitied premises means prenrises providing hotel accommodation service
having declared tarirf of anv unit of accommodaiion above seven thousand five
hundred rupees per unit per day or equivalent.'.

GOVERNMENT OF ARUNACHAL PRADESH
DEPARTMENT OF TAX, EXCISE & NARCOTICS

ITAN AGA Ii

This notification shall corne into lbrce r.vith effeit rrorn the r'r day of .ranuar y-.2022.
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Menro No. GSTl24l2o17lY"t-L k{.q
Copyto: . .i_-.^-_^..- - 

jAn"Secretary (Law & Judicial), Govt. of Arunachal pradesh, ltanagar for information

please.

2. The Director (Printing), Govt' of Arunachal Pradesh with a request to print 200 copres

in the Extra OrdinarY Gazette'

3. Oifice CoPY

sd/-

(Kanki Darang)

Commissioner State Tax

Dated Itanagar, the l8tl' November, 2021

1F-

( Kanki Darar.r

Cor.nmissioner State'l'ax

Note:-'l'he principal notification was published in the Gazette of Arunachal Pradesh'

Extraordinary, No. 178, VoI XXIV, Naharlagun' Friday' June 30' 2017' vide notification No'

17l2ll7-StateTax(Rate),datedthe28thJune'2017'videfilenoGST/24/2017'datedthe
2SthJune,20lTandlastamendedbynotificationNo.2jl2017.StateTax(Rate).datedthe
23'd August,2017 vide file no. GST/24I2017, dated tlie 23'o August' 2017'


